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[THE DESIGNS ACT, 2000]

APPLICATION FOR ENTRY OF NOTIFICATION OF DOCUMENT IN
REGISTER OF DESIGNS

YFor Fee see First Schedule]

Alnsert a description of the
nature of the document, giving
its date and the names, address
and nationality of the parties

(See section 30 and rule 37)
I (or We) transmit herewith an attested copy of*..........
under the Design(s) No.(s) ooverrnerensaad Of curerearerreninns

thereto.

"Insert full address of party
benefiting under the document.

“To be signed by the applicant
or authorised agent.

as well as the original document for verfication, and I
(or We) apply that a notification thereof may be
entered in the Register.

.............................................................................................

.............................................................................................

Dated this
(Signed)©

The Controller of Designs,
The Patent Office,



